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General information relating to legislative and other matters)
Tuesday, June 28, 1994/ashadha 7, 1916 (Saka)

DETENTION AND RELEASE OF MEMBERS

The following telex MeSsage dated the 24th June, 1994

addressed to the Speaker, Delhi legislative Assembly, from
the General Police, Jammu Zone,

"Sarvashri Chand Ram, Swaroor Chand Rajan, Jeet Ram,

Murari Sinqgh Panwar, Balbir Singh, Karan Singh,

Ram Pal Karhana, o.p,. Babbar, Naresh Gaur, were kept
" under police custody for a few hours after there was an

apprehension of breach of bPeace from the activist/

worker led by the above legislators in Jammu Town.

They were Subsequently let Off by the order
of the Court."

No.98

DETENTION AND RELEASE oOF MEMBER

The following communication dated the 23rd June, 1994
addressed to the Speaker, Delhi Vidhan Sabha from the Deputy

Commissioner of Police, North District, Delhi was received
on 24th June, 1994 ..

Matcaf House Road, near 1.p. College, Delhi for not
obeying the TeaSonable directions of Asstt. Commiss-
ioner of Police, civil Lines, Delhi to desist from
blocking the road and to refrain from Stopping the
Natural flow of traffic alongwith his 1900 followers
including 300 ladies ang 15 childrens.

The above member of Vidhan Sabha was accordingly
removed from Matcaf House road at 12.40 hours on 23rd
June, 1994 detained at road side of 1.p. College for
10 minutes ang released on the same day at 12.50 hours
after he and his followers agreed not to cause any

further obstruction to traffic and to disperse
beacefully,."

P.N. GUPTA
SECRETARY

was received on 24th June, 1994,




